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{ THE CENTRAL ABMINISTRATIVZ TRIBUNAL
CALCUTTA BENCH

OA 1256 of 1996

Pressnt : Hen'ole Mr, S, Biswas, Administrative Member

Hén‘ble Mr. A, Sathah Khan, Judicial Memeer

Samar Kr, Pandit & Ors
- VS .

CO S- O.

Fer the Agplicant ¢ Mr, P, Chatterjes, Ceunsel
Mr, K,C, Sgha, Ceunsel

l?ﬁr the Respondents: Mr, M,S, Bansrjee, Counsel

Date of Order : 96-01-2063

ORD ER

MR. A, SATHAM KHAN, JM

Heard La, Ceunsel of soth the parties, It is a matter
relatinq‘to implementation ef Bata Entry Cperater Grade 'B' (DZO'B'})

scale w.e.f, 1-1-1986 with all consequential benefits.,
¢ - '

2. "~ The 14. Counsel, appearing on behalf eof the apelicants,

& S ' : .
submits that similar matter has been decided by the varieus Benches

.

- of this Tribunal including the Calcutta Bench. The Ld, Coumsel.

rclieé upon the late 3t judgement efthis Trivunal of the Cgalcutta
0.A.686/96

) in 0.A 6ag§of 1906£§qted\24:@h2092 ' The Ld. Ceunssl further submits

that the applicants frem Sl.NYe.2 te 9 have already wet:.the benefit

‘whereas the applicant Ne.l has mot been granted that benefit.

3. The_Ld. Counsel, appearing on eshalf ef the respendents,

cencedes that the matter is cevered by the said judeemmnt of the

C‘ntd.... ... .
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4, There=fore, the applicatien is é].lowed. The regpendents
are directed te crant the revised pay scale f R.1156-1500/- fer
PEO'A' w,e.f. 1-1-198‘6 in- res‘jé.ct. ef applicant Ne.l. Respendents
are a lse dvir':e;ctei te give effect eof the revised payscale ef
BEO'B' i.e. Rs.13560-2200/- frem the date ef his appoﬁmﬁm@gt i.e.

froem 21-4-1987. The O,A, is dispesed of accerdingly.
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